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Release of F.C.I’s Fertilisers

3187. SHRI G. BHOOPATHY : Will
the Minister of AGRICULTURE be pleased
to state : ‘

(a) the amount of fertiliser released by
Fertiliser Corporation of India for sale on
reduced prices from the old stocks and how

much was actually sold so far in different
States ;

(b) the quantum of F.C.I.'s fertiliser
allocated to Andhra Pradesh during 1983
Kharif season under different categories ;
and

(c) safeguards taken to ensure quality of
F.C.1’s fertiliser ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) The
Department of Agriculture and Coopera-
tion launched a ‘Special Rebate Scheme’ for
liquidation of imported Urea and Di-amo-
nium phosphate lying with the Food Cor-
poration of India for more than two years
on the date of sale ata rebate of 10% of
the notified consumer prices to the farmers.
Sale of these fertilisers are being made
through major manufacturers having well
established sales network, through pool
handling agencies and if necessary through
Institutional Agencies. The State-wise
quantities lifted out of Special Rebate
Scheme stocks and quantities sold upto
30-11-1983 separately for Urea and Di-
ammonium Phosphate, by the Fertiliser
Corporation of India are as under :
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Product State Quantities Lifted Quantities
(Tonnes) Sold
(Tonnes)
Urea Uttar Pradesh 19,981 16,613
Bihar 12,404 12,404
Madhya Pradesh 7,117 6,827
Andhra Pradesh 2,080 2,080
Maharashtra 2,000 1,400
44,182 39,324
DAP Uttar Pradesh 36,715 36,365

(b) The Fertiliser Corporation of India
lifted 1580 tonnes of Urea during Kharif
1983 for Andhra Pradesh.

(¢) For the sale of imported Urea and
Di-ammonium Phosphate under the Special
Rebate Scheme, following steps have been
taken to ensure its quality :

(i) These stocks are being standar-
dised to ensure quality and sold
in bags carrying special label
indicating, inter-alia, the reduced
price and the fact that it contains
standard nutrient value. Any
fertiliser stocks which are found
sub-standard are not being sold
to farmers under this Scheme.

(ii) We have further issued instructi-
ons that the Food Corporation
of India shall keep the standard
stocks in the specified godowns,
segregated from the sub-standard
stocks and stocks of fertilisers
not covered by this Scheme. The
instructions provide for joint
physical verification of these

stocks by the representatives of
the Food Corporation of India,
State Warehousing Corporation
and the manufacturers con-
cerned.

(iii) In the event of any doubt about
any stock being non-standard
adequate arrangements exist for
analysing the same to ensure that
only good quality stocks are
supplied to the farmers.

(iv) ‘Fertiliser Control Order’/Essen-
tial Commodities Act prescribe
stringent punishment to these
selling sub-standard fertilisers.

Damage to Irrigation Projects due to
Cyclone in Andhra Pradesh

3188. SHRI G. BHOOPATHY : Will
the Minister of IRRIGATION be pleased to
state :

(a) the particulars and number of tanks
and other irrigation sources which have
either damaged or breached due to recent





